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CP No. (IB) 110/ALD/2017

Shri Navin Sinha, Sr.Adv. along with Rahul Chaudhary for the petitioner/

Corporate applicant. The proxy counsel for Secured Creditor/ or Bank of

Baroda is present. The case is fixed today for argument. The Bank of Baroda

‘s opposine the admission of the present I & B petition. . R o

Further, Shri Abhishek Anand ,J.M., ' _seeks time to file a copy
of RC as stated to be issued by the DRT, which as per him, is relevant for
hearing and disposal of the present petition.

b In view of this, an opportunity is granted for filing such documents,
A whichmugt  be filed till 10" November, 2017 by serving advance copy to the counsel
for Corporate applicant as well as to the objector and Bank of Baroda.

The matter be listed on 15" November, 2017.
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Date: 06/11/2017 H.P. Chaturvedi, Member(Judicial)
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